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C c) Do. not atise ~ 

Ri .. ia Price of Janafa Cloth 

6353. SHllIMATI'KISHORl SINHA: 
Wi JJ the Minister of TExnLE$ be pleased 
to'slate : 

Ca) whether it is a -'Cact' that Janata 
cloth prices al'e likelY to be raised; 

~ 

,(b) if 10, Oovernment's reactions 
thereto; and 

(c) whether NABARD would be 
asked to finance handlooms, producinl 
janata cloth? 

THB ,MINISTER OF STATB OF THE 
MtNISTR Y OF TEXTILES (SHlU 
KHURSHID ALAM KHAN) : (a) No, Sir. 

"(.b) Does Not arise. 

(c) NABARD extends working capital 
]oan to State Hal1dloom APex Societies 
and Primary Cooperative Societies through 
the 'Central and District Cooperative Banks. 
This i. done on the basis of th" turnover 
of the existing societies which includes 
janata. cloth and on certain per 100m scale 
of finance for new societies. 

Expaoslon of Aetlvitiel of NABARD In 
Kerala and Karnataka ' 

6354. SURI I. RAMA R.Al : WHl the' 
Mina-tor of FINANCE be pleased to 
state: .' 

(a) the total number of branches of 
Naticnal Bank ,for Agricultura'l and ~uraJ 
Development (NABARD) ,in the country; 

" tb) the areaslplaces where ita operation 
is maximum; 

(c) wbetbeir thero is ,any' proPos~1 to 
.~an4' tbe activities of NABAlUl in 
Keral. and Kama-taka; and 

(d) if so, the amount Pfop.().sed to be 
inve.ted in K~ala and Kamatai~ 1 

:' 

'THB MINl&TSR OF STATU' 1M 11IB 
M;INISTkY 0'" ,PINAMCB (SHIU. 
JAlQARDHANA POOJAkY'): (i) Matloial 
Bank for Aaricultilre and a.. I Develop-
meDt bal reported that it bal 16 a.ioeal 
otBC~lt 8 Su~ 01ftu. aDd 3 TraiDirli 

. Centrt. in the country. ' 

. (b)' NA·BAR.D~s operations iD temts 01 
refinance disbursem:111s, to haftb for 
schematic lendings were maximum in Uttar, 
Pradesh where upto June, 198 S cumulative 
refinance of Rs: 800 crores was disbursed. 
In terms of Short Term/Medium. Term 
limits sanctioned for' finaocirta .... ieultural 
activities, weavers and industrial societies 
etc. during 1984-8~ NABARD's opera-
tions were hiahest in Tamil Nadu witb 
limi t of Rs. 198 crores. 

(c) and (d), )fABARD haa reported 
tbat tht allocatjons for Khematic refinance 
in Kamataka and Kerala for 1985-86 at 
Rs. 92 crores and Rs. 44 crores respecti-
vely are 10 % more than tbe actual dis-
bursements in the previous year't 

Benamf Bank Atcoaot. 

6355. SHRl ANANTA PRASAO 
SETHI' : Will the Minister of FINANCE 

, be pleased to atate : 

(a) whether it has come to the notice 
of Government tha.t a larae number of 
persons have opened their account. in 
·ban ks in ben ami and wrona a,dclretael· in 

. the banks; 

(b) whether it has also been deteoted 
that most of the accounts ·were OpeDed 
with black money; 

(0) whether Government propose to 
take steps to eOSUle that as 800D a. aD 
account with more than RI. $0,000 ,11 
opened,. Income Tax authorities ahould.,. ' 
taken into confidence by tbe CODcerned 
banks 'to help authorities to curb blact 
money; and 

(d) if not. the other rclllCdi.. fo.4 
aultable b1 GoVern1l1ont in tucb ..... '1 




